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ORIGINAL APPLICATION NO.1670/94 

THURSDAY, THE—TMIRTEENTH DAY OF OCTOBER, 1994 

Shri V.Ramakrishnan, Plember 	(A) 
it  

Shri A.N.Vujjanaradhya, 

I 	 S  

Member(J) 

Ravincranath, 
aged 53 years, 	S  
S/a Late H.S.Nanjundasuamy, 
3190/49 	IV Cross, 
Cayathri 	Nagar, 	S 	S  

-• Sriramapuram Post, 
Bangaliore-560 021'. ...Applicant 

Advocate by Shri 	tl.V.Balan. 

Versus S 	- 

1. 	The Director of Postal Services, 
S a/b the Chief Postmaster General, 

Kanataka Circle, S 

S Bahgalore-560 001. 

The Sr. Superintendent of Post Offices, 
West Djvisjo, 	

S. 

010.. 	
.5  •. .Respondents 

Vx 
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,. 	
I 
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eL,1 I 
Heard Shri V.V.Balan for the applicant. We. 

notice 1that the applicant has filed an apppaidated 

24,6.94 as at AnnexureA2 to the Director or-Postal 
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V,Ramakrishnan, Plember (A) 
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Services, who is stated to be the Appellate Authority, 

against the order of the Disciplinary Authority dated 

10th June, 94 as at Annexure Al. Instead of waiting 

for the disposal of the appeal, the applicant has app-

roached us for relief. All that what we doat this 

stage is to direct the Appellate Authority to dispose 

or the appeal dated 24.6.94 as at Annexure A2 within 

a period of one month from the date of receipt of this 

order. If the applicant is aggrieved by the decision 

of the Appellate Authority, he is at liberty, to take 

further steps as per law including appraching this 

Tribunal. 

2. 	 With the above observation, the application 

is finally disposed of with no order as to cost, 

Sd- 	 sa- 

(A.N.VUJJANARADHYA) 	 (U.RAMAKRISHNAN) 
MEMBER (J) 	 MEMBER- (A) 
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